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LOK SABHA DEBATES

LOK SABHA

Thursday, August 6, 1992 /Sravana
15,1914 (Saka)

The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chair]

Homage to victims of First Atomic
Bomb Dropped On Hiroshima

[English]

MR. SPAKER:Hon. Members, this day,
we are reminded of the widespread devasta-
tion and unimaginable human agony caused
by dropping of first ever atomic bomb on the

'Japanese city of Hiroshima on the 6th Au-
gust, 1945. Hardly had the world recovered
from this shock, another atomic bomb was
dropped on the city of Nagasaki in Japan on
the 9th August, 1945.

Tha World had never been same again.
The radioactive fallout of the bombs was so
intense that even the succeeding genera-
tions could not escape its awful conse-
quences. Ever since, the threat of nuclear
war with all its catastrophic consequences
hung like adamocles sword uponthe human
race. So, itis not surprising when the World
heaved a sigh of relief, when steps were
initiated in the direction of disarmament and
dismantling of nuclear stock piles.

it is, however, heartening that some
efforts are being made to defuse the crisis
and dismantle the nuclear weapons. This
House, extends its wholehearted support to

all such endeavours which seek to restore
Peace in the strife-ridden planet of ours and
dismantle the nuclear weapons.

The House may now standin silence for
a shortwhile in memory of the victims of the
atomic holog:aust.
11.02 Hrs.

The Members then stood in silence for
a shot while.

11.04 hrs
[English)]
MR. SPEAKR: As the hon. Members

are aware, Shri Achyut Patwardhan,,, an
eminent freedom fighter, a Gandhian ,, a

.Socialist and a thinker passed away on 5

August, 1992 at Varanasi. He was 87.

ShriPatwardhan,, was inforefrontinthe
freedom movement. His role in the Quit India
Movement made him a legend. It is a bit
strange coincidence that only a few days
after we would be celebrating 50th Anniver-
saryofthatgreateventin which he, asoldier
of Mahatma-ji., fought the battle of freedom
with British Raj.

Before plunging into Gandhiji's Civil
Disobedience Movement in 1932, Shri Pat-
wardhan, worked as a Professor of Econom-
ics. During his Professorship, he visited
England and other European countries where
he came under the influence of socialist and
communist ideologies.
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He was a close associate of other great
socialists like Acharya Narendra Deo and
Shri Jaya Prakash Narayan who worked for
the spread of socialist activities among the
masses. He had authored several books on
socialism and other subjects.

In 1950, Shri Patwardhan, leftthe active
politics and again took up academic career
and pursued it till 1966. Ever since, he was
leading a secluded and retired life till the
fateful day.

In his death, the country has lost a
staunch nationalist, a Gandhian,, an ardent
socialist and one of the few surviving leading
lights of the freedomni movement. His serv-
ices to the nation will be remembered in
years to come and will continue to inspire
posterity.

W deeply mournthe loss of thiseminent
personality and a noble soul.

The House may now standin silence for
a short while as a mark of respect to the
deceased.
11.06 hrs

The Members then stood in silence for
a short while

11.08 hrs.
ORAL ANSWERS TO QUESTIONS
[English]

New Agricultural Technologies

428. SHRIGEORGE FERNAN-
DES:

DR. MAHADEEPAK SINGH
SHAKYA:

Willthe Minister of AGRICULTLURE be
pleased to state:

(a) whether the Research Units under
ICAR have been assigned the job of trans-
ferring sustainable new technologies to the
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farmers forboosting the food-grains produc-
tion;

(b) If so, the technologies transferredto
the farmers during the last three years;

(c) the results obtained by farmers after
the adoption of these new technologies; and

(d) the steps taken by the Government
to popularise these technologies so as to
reach every farmer in the country?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) Yes Sir, The ICAR Research
Institutes (42), the State Agricultural Univer-
sities (27), Krishi Vigyan Kendras (187) and
some of the reputed voluntary organiza-
tions/non-government organizations have
been assigned the job of transferring sus-
tainable new technologies to the farmers.
These institutions are concerned only with
the first-line extension work.

(b) The technologies transferred to the
farmers in the last three years include latest
techniques of production of cereals. Pulses,
oilseeds, commercial crops, fruits and vege-
tables, fisheries etc. Specially for the poor
resource farmers, technologies on sericul-
ture, apiculture, mushroom cultivation, pig-
gery, poultry and goatry have also been
promoted. Over 245 varieties of majorcrops
have been demonstrated by the scientists
on farmer’s fields in the last three years.

(c) The field demonstrations of various

crops in different conditions have shownthat
with appropriate technologies, crop produc-
tioncanbe raised from 50 per cent to 300 per
cent. In the last three years, under the first-
line extension programme of the ICAR,over
15lakhsfarmers have been educatedin new
practices of crop production and 6 lakhs
farmers have been trained in new agricul-
tural technologies through 24, 115 training
courses.

(d) The ICAR plays a catalytic role
through its first-line extension projects to
demonstrate and validate the production
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potentiality of improved technologies to the
farmers as well as the functionaries of the
State Departments of Agricutture. The ICAR
first-line extension projects are: (i) National
Demonstrations Project, (i) Operational

Research Project, (iii) Krishi Vigyan Ken- -

dra, (iv) Lab-to -Land Programme, (v) All-
India Coordinated Project on Scheduled
Castes. In the Eighth Five-Year Plan, these
projects are being integrated into Krishi
Vigyan Kendras for efficient management
and economy. Efforts are being made to
establish atleast one KVK in every districtin
the interest of the farmers. While the ICAR
extension system in playing its first-line ex-
tension role, it is the extension programmes
of the State Departments of Agriculture
throughwhich allthe farmersinthe country
canbe reachedwiththe new technologies.

[Translation]

SHRI GEORGE FERNANDES: Mr

Speaker, Sir, | believe that while talking of
any technology and its transfer, two things
are most essential. The farmers can under-
stand this because when the government is
progressing towards the first line of exten-
sion, and if the users of this technology have
not capacity to understand it then it proves
futile later on Alongwith this the otheressen-
tial thing is as to who is the owner of land or
theissue ofland reform. Atpresentthere are
disputes over land in Bihar. Similarly this
problemhas notbeen solvedin Uttar Pradesh
and several other States of the country as to
who willbe the owneroftheland. Allof us are
familiar with the condition of the small and
marginal farmer and of the landless labour-
ers. Therefore, when we are discucssing
abouttechnology and the works of the ICAR
1 would like to ask to the hon. Minister,
whether his ministry and other concerned
ministries would like to make any scheme for
(i) the distribution of land and (2) the farmer
can understand that technology, otherwise
all these things will be limited only to the
educated people.

[English)

SHRIK.C. LENKA:Sir, these aspects of
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the question-whether ICAR will be engaged
in transfer of technology or will be engaged
inresearch and education have been exam-
ined many times in the past by the ICA. The
prime objectives of the ICAR are to conduct
research and impart education. Sothe trans-
ferpart of it depends uponthe State Govern-
ments. After.demonstration of the first-line
technology by ICAR, it is the State Govern-
ments who have to take that technology to
the doorsteps of the tarmers. | do notwant to
dilute the purpose of the ICAR which Is for
research, This extension part has been left
tothe State Government andthey are to take
this technology to the farmers up to the field
level.

The second point is regarding the own-
ership of the land and that is a question
pertaining to the Land Reforms Act. After
Land Reforms Act, th tillers have been the
owners of the land. And most of our schemes
are meant for the landless and the marginal
farmers, those working in the agricultural
fields. Lab-to-land programme is meant for
the marginal farmers and agricultural lan-
dlesslabourers andto see how these labour-
ers can get the low-cost technology that we
aregivingthrough KVKs and other Institutes
of ICAR.

[Translation]

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, you have seen that no reply
has been given to the part of my question .
Perhaps the hon. Minister did not under-
stand it.

{English]

Mr. SPEAKER: Education of the farm-
ers.

[Translation}

SHRI GEORGE FERNANDES: Yes, i
his Ministry will not undentake that responsi-
bility, the benefits fromthe research works of
I.C.A.R. be limited only to some rich farmers
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of Punjab, Haryana and Western Uttar
Pradesh.

THE MINISTER OF AGRICULTURE
(SHRIBALRAMJAKHARY): Theoritically your
point is right that unless the whole issue of
land reform is solved, generally all the lan-

dless tarmers to whomtransfer of land is not .

done properly and extensively, they may not
get its benefit. This issue relates to rural
development and we will also do that and will
also negotiate in this regard. But | would like
to speak in detail on your point.

The research work undertaken by ICA

R is in the context of promoting exten-
sion, and according to that we would like that
ultimately there should be a Krishi Vigyan
Kendra in each district, because the first
commission had said in its report that there
should be three kendras in each district.
During the last years the Government had
imparted training to 2 lakh people per year
through these Krishi Vigyan Kendra. The
duration of this training willbe one dayto one
year. It is done so because some people
come for one day. They are tobe acquainted
with some special points only. Some people
come for one week, some for one month but
those who want 1o study in detail they attend
the training programme for one month to
one year, so that they may understand it in
detail. With out extension service no work
can be a success. We underiake this work
through State Universities, department of
Agriculture of the State Governments and
through ICART. Wetake itaccoringto metal-
lic method of these three for example there
are stages of nucleus seed, foundation seed
and pure line seed. Your are absolutely right
that unless general public do bot know it
comprehensively, how can they get benefit
of it. And thisisthe reason ofimbalance. The
States whofollow this, Iknow howwe under-
took the extension work in Punjab. The
Government had puchased ademonstration
plotandincludedeach andeveryfarmerand
village in the extension work. Farming in his
field we have showed it to him. Then other
people also saw as to what are the benefits
of tarming through this method. The Govern-
ment has given a wider publicity to it thrice
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over the radio and television. Therefore, |
would like to tell that the Government be-
came successful what it implemented at
Statelevel, sothis extension work should be
undertakenin all states so thatimbalance as
well as hunger may be eradicated. At pres-
entthe country is depending on three States
for food grains, this problem should also be
solved.

SHRI GEORGE FERNANDES: M r.
Speaker, Sir, had the hon. Minister replied
earlier, it would have been clear.

Mr. SPEAKEKR, Sir, my second sup-
plementary is that during last one two years
there has been a debate on Dunkel propos-
als. At present GATT and in international
capitalism wants to dominate India and
specially in respect of seeds. Their.conspir-
acy has beenrevealed to the world and thus
they want to thrust their seeds upon India
and in future they will take the ownership of
these seeds in their hand. Whether the
Ministry of Agriculture has discussed these
two proposals with the Ministry of Com-
merce or with the Ministry to whom the
responsibility tocarry on negotiationonGATT
has been given? If so, what is the role of the
Ministry of Agriculture in this regard.

SRI BALRAM JAKHAR: MR.Speaker,
Sir, this question does not arise out ot this
questionbutlwouldlike toinformthatwe are
aware and we will protectthe interests of the
Indian farmers. It is our duty. It as decided
that whenever the Government will negoti-
ate, onthese proposals, discussion takes
place in this House. After that we will evalu-
ateitonthbasis of advantage and disadvan-
tage and only thenthe Government willtake
decision as to which thing should be followd
by the Government.

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, my question was a concrete
one whether any discussion has been heid
between the Ministry of Agriculture and the
concerned Ministry.

SHRIBALRAM JAKHAR: Negotiations
will take place and there are in progress.
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They will also ask about our opinion. We
have also expressed our opinion about fields
in which it may be beneficial to us and where
will it not suit us. The Government will take
decision keeping in view all these things.

DR. MAHADEEPAK SINGH SHAKYA:
Mr. Speaker, Sir, in reply to part (a) of my
question the hon. Ministry of Agriculture had
mentioned several institutions through which
these schemes reach the farmers. He has
mentioned 42 State Agriculture Universities,
27 Krishi Vigyan Kendra and some private
voluntary organisations. My simple question
is as to what are the norms fixed for famous
voluntary organisations to whom the Gov-
ermnment has handed over this work and how
. many organisations have been selected for
the purpose in each State?

MR. SPEAKER: No, no Information in
writing may be sent to much questions. You
are asking about statistics. Hon. Minister if
you have information kindly give it to him.

(Interruptions)

MR. SPEAKER: Please don't disturb. It
won't serve any purpose. There should be
some facts in that. He is asking about statis-
tics. The hon. Minister will give him written
answer.

SHRI BALRAM JAKHAR: Konkan
Vidhyapeeth and some otherinstitutions fulfil
the basic norms, | shall send you the list of
other institutions.

DR. MAHADEEPAK SINGH SHAKYA:
Mr. Speaker, Sir | am asking about the
norms. The hon. Minister will at least give it
in black and white.

MR. SPEAKER: No, no. Itis avery good
question. It is better if you utilize this time
fairty. .

SHRI NITISH KUMAR: Mr. Speaker,
Sir, the reply given by the hon. Minister
regarding the transter of technology .C.A.R.
mainly conducts agricultural research works.
And Krishi Vigyan Kendras are sponsored
by the L.C.A.R.for transferring the technol-
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ogy to the farmers through extension pro-
grammes.

MR. Speaker, Sri, we all knowthat more
and more Krishi Vigyan Kendras should be
opened. The national Agricultural Commis-
sion mentioned by the hon. Minister In his
Report that 3 kendra should be opened In
each district. At least the Govemment had
decided to open kendra in each district.

The intention of the previous Govern-
ments and also that of you government had
been the same. The previous Government
had also assured that more and more krishi
Vigyan Kendras will be opened, but Mr.
Speaker Sir, the major impediment in it, is
the lack of funds. The Agriculture Ministry
and the I.C.A.R.want that more and more
Krishi Vigyan Kendras should be opened
but the Planning Commission puts hurdles.
The Planning Commissionkeeps it pending,
sometimes in the name of funding pattem
sometimes in the name of other things. The
funds to open it are not made available to
I.C.A.R. Therefore, the setting up of the
Krishi Vigyan kendras is held up. it was
during the period of nur Government also.
You have accepted some proposals out of
those andthe implementation work has been
started. There fore, lwanttoknow from hon.
Minister if this matter has been taken up by
the hon. Agriculture Minister with the hon.
Prime Minister and with the Planning com-
mission. lt is a very usefull scheme fromthe
pointof view of transter of technology. Keep-
ing inview the dissemination of out come of
the research work from lab to land more and
more Krishi Vigyan Kendras should be
opened in the present financial year and
according to the recommendations of the
National Agriculture Commission whether
this matter would be taken up with the
Pianning Commssion for seeking permis-
sion to open at least one if not three Krishi
Vigyan Kendra in each district in the eighth
five year plan.

SHRIBALRAM JAKHAR: Mr. Speaker,
Sir there are some legal problems in 8. The
hon. Minister prior to me had made a decla-
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ration for 74 Krishi Vigyan Kendras. But
neitherfinance was sanctioned northe Plan-
ning Commission had givern sanction forthe
same. Now we have gotthe sanctionbutlam
in a dilemma as to how should | scrutnise
these. Hon. Members will say that it was
annouced earlier and now we are making
changes in it due to party politics. But it was
allacock and bull story. The question is that
at first | will fulfill the assurance given for
those 74. | will change their false statement
into a true one.

Then | will declare the rest. | am doing
the correspondence for that. | am trying my
level best since until or unless the resources
do not allow me, until orunless Ido not have
funds the Vigyan Kendras Can not be opened.

SHRI TARA SINGH: Mr. Speaker, Sir,
that was a good scheme andthe people had
greatexpectations from those. Buttodaytee
situation is that our workers, who go to the
villages do not have sufficient knowledge.
The landlords in the progressive States are
much aware whether through television or
through radio. When our workers go thereto
tell some thing their knowledge is less than
the farmers. They get confused due to that.
| want to know as to whether we ensure
before deputing the persons under lab to
land programme that they are capable to
guide the people or not.

SHRIBALRAM JAKHAR: Mr. Speaker,
Sir, had they no knowledge about their work
how this progress could have been achieved.
They have fullknowledge but there are some
people like that. The Krishi Vigyan Kendras
are being opened. They will be sent for
training. The farmers, who have learntthese
techniques are on the path of progress.

[English]

PROF. UMMAREDDY VENKATES-
WARLU: Mr. Speaker, Sir, we must really
congratulate the agricuttural scientists of this
country for having generated a very good,
competent technology, as far as agriculture
is concerned. But, in the transmission of this
technology from the scientists to the farm-
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ers, actually there are heavy losses.

The most incompetent field worker is
only transmitting or handing over this tech-
nology to the farmers. The human resource
development at the base level for those
actually handing over this technology to the
farmers is not well taken care of.

| would like to know from the Govern-
ment whether the human resource develop-
ment at the base level by opening agricul-
tural polytechnics to train the people, who
will be actually transmitting this technology
at the base level, at the level of Sub-Assis-
tants, is being contemplated through the
KVKs that are now being opened at the
district level.

Unless this programme is taken up and
unless a competent cadre is developed, the
transfer of technology is not sound and the
transmission losses will be very high.

MR. SPEAKER: We have devoted 25
minutes to this question. Please e brief. Put
the question.

- PROF. UMMAREDDY VENKATES-
WARLU: Would the Government open poly-
technics at KVKs and create a competent
cadretotransferthe technology by recruiting
at the Sub-Assistant’s level.

SHR! BALRAM JAKHAR: We have to
take note that our people, who have to go
and meet the people and instruct them,
should be of quality. Otherwise, it will be a
negative production. So, [ do not want to be
negative. | want to be positive. | would ask
the State Universities through the Govern-
ment there to look after this.

WOMEN'S CO-OPERATIVE
429. SHRI SUDHIR SAWANT: Wilithe
Minister of AGRICULTURE be pleased to
state:

(a) whetherwomen'’s co-operatives are
being encouraged by providing assistance
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and marketing facility;
(b) if so, the details thereof;

(c) whether there is any plan to give
priority in allotment of Govemment and public
sector agencies to women’s co-operatives;

(d) if so, the details thereof; and

(e) the plan of action proposed to en-
courage self-employed women through co-
operatives?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN): (a) and
(b). Yes, Sir, Co-operatives including
women'’s cooperatives are provided assis-
tance for their various activities such as
distribution of agricultural credit, marketing,
processing, poultry, dairying, distribution of
consumer articles, etc.

(c) and (d). It has been the policy of the
Govemment to give priority to the co-opera-
tives including women’s co-operatives in
pursuit of their economic activities.

(e) A new scheme for financial assis-
tanceto co-operatives exclusively forwomen
has been proposed during the Eighth Five
Year Plan.

SHRISUDHIR SAWANT: Mr. Speaker,
Sir, the importance of this question has been
slightly diluted because it was related to
women's welfare. | addressed this question
tothe Ministry of HRD but was transferred to
this Ministry. In any case, the main purpose
of asking this question isthatthere are many
things purportedto be done inimproving the
status of women. Unless the economic power
is not transferred into the hands of women,
there can be no improvement in real terms.

The co-operatives form a very impor-
tant mechanism as far as getting economic
power in the hands of rural people is con-
cerned. So, if co-operatives have to be run,
then, what is produced has to be marketed.
It has to be sold. That's why the essence is
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that there should be guaranteed markets
which should be provided by governmental
agencies and public sector units. That was
the background of my question.

The answer against (c) and (d) is:

_“It has been the policy of the
Govemment to give priority to
the co-operatives including
women's co-operdtives in pur-
suit of their economic activities.”

It is slightly vague because there is no
specific answer in this.

MR. SPEAKER: You have to be brief
please. Come to the question diractly.

SHRI SUDHIR SAWANT:In practical
terms, it is not visible at all at the ground
level. Women's co-operatives are not given
priority in any sector-in public sector units or
in Government itself-for purchase of goods
produced by the women's co-operatives or
in allotting agencies, such as, agencies of
RCF or IPCL or Indian Oil.

So, my specific questionis thatwhatare
those activities or those kinds of agencies
that areinthe policy forgiving tothe women's
cooperatives.

MR. SPEAKER: What the activities are
reserved {or the women’s cooperatives?

SHRI BALRAM JAKHAR: So far, there
has been no distinction between this coop-
erative orthatcooperative. Only in the Eighth
Plan, we are suggesting thatthere shouldbe
a new thrust which should be given to the
cooperative movement specially forwomen.

So far, we have treated the expansion
and progress of all the cooperative sector.
That is what it is.

Mr. Chavan is sitting. When he was
Finance M inister, he joined his wife and
husband and wife were together. He said
that if they are prepared by God Himself,
how can | separate them?
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Butnowwe aretryingto separatethem,  thelir products at throw away prices. So, |

s0 that they can stand on their own legs. would fike to know from the hon. Minister as
) to whetherthere is any proposalto establish

MR. SPEAKER: The only thing is that  cold storage facilities in the women cocpera-

prelarence has to be giventothe better hal.

SHRIBALRAM JAKHAR: | realise. And
.so far as | can see, we have got 5478
cooperatives exclusively for women with a
membership of 539 lakhs and the societies
handle a business turnover of Rs. 28.69
crores. But in the Eighth Five Year Plan, we
have got a specific programme for ladies and
wae are investing about Rs. 5 crores. to give
incentives to the co-operatives. In each dis-
trict where there is a central scheme, we are
going to putup women co-operatives andwe
will be assisting them not only verbally but
we will be giving a share capital contribution
of Rs.40,000, working capital contribution of
Rs. 40,000 and managing subsidies of about
Rs. 20,000. So, that is what the question is
going to be and in the time to come, we are
to make them stand on their own legs and
-+ make them financially independent.

SHRISUDHIR SAWANT: Sir, the ques-
tion has been partially answeredin the sense
that laskedforguaranteed marketforwomen
cooperatives and the steps being taken by
the Govemment. Giving assistance in the
form of credit, etc., are being done even
today MaharashtraGovernment has, infact,
done a lot in this aspect. But they have not
been economically viable and the reasonfor
that is that there is no guaranteed market. |
would like to ask specifically as 1o whether
women co-operatives will be assured of a
guaranteed marketforthe products they are
producing.

SHRI BALRAM JAKHAR: That is what
we are aiming at. Ministries like Civil Sup-
plies, Fertilisers and even the Railways have
been asked to look into this aspect.

DR. (SHRIMAT!) K.S. SOUNDARAM:
Mr. Speaker Sir, women co-operatives are
not provided cold storage facilities. Rural
women folk who produce vegetables and
other perishable goods are tinding it difficuit
to market their goods and they have to seil

tives of rural areas. If it is not so, | request to
establish cold storage facilities inthe women
cooperative societies which are existing in
the rural areas.

SHRI BALRAM JAKHAR: Wa have to
provide everything to help them in the shape
of guidance or subsidy.

SHRIMATI CHANDRA PRABHA URS:
Sir, ladies are quite competitive enough to
produce quality food products and other
products also for the market. Butthe point is
they do not have the coordination of all the
other governmental agencies through which
they can market their products. If scanning,
food-processing, packaging and other
marketing facilities including encouraging
them by subsidies, are provided to them,
then they will be able to sell their products to
the market espscially food products like
masala , ready made and semi-prepared
things. There are sc many governmental
agencies through which they can be given a
guaranteed market, For example, ICDS
programme is there in almost all the places
which can guarantee sale of semi-ready
made food products by way of proper stor-
age, scanning and proper packaging.They
should be able to market their produce. So,
in that way, does the Government think of
assisting them and encouraging them to
come forward with their produce so thatthey
cangetgood prices and they can get on with
their co-operatives?

SHRI BALRAM JAKHAR: There is no
other way except good management and
entrepreneurship by which they haveto. And
we are here to assist them. we are just
embarking on that aspect in the Eight Plan
and we want them to flourish.

SHRIMAT!GEETAMUKHERJEE: Sir, |
am just referring to the reply given by the
hon. Minister to a question put earlier by my
colleague. The hon. Ministersaidthathe will
consider giving subsidies. May we take it as
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an assurance on the Floor of the House?

MR. SPEAKER: ltis.

SHRIBALRAM JAKHAR: NO. Madam,
|told you that it is under consideration. That
is what we have said and it will be finalised.

MR. SPEAKER: But even considera-
tion is an assurance on the Floor of the
house.

[Translation)

SHRIMAT! BHAVNA CHIKHLIA: Mr.
Speaker, Sir, we would like to extend our
thanks to the hon. Minister since he is con-
sidering aboutthe welfare of the women. Itis
avery good thing. Through you, | would like
to know from the hon. Minister as to which
agencies in the public sector will be alloted
only to the Mahila Sahkari Simities.

SHRI BALRAM JAKHAR: Sir, We are
going to start this special task. Even then |
would like to inform that the Petroleum Min-
istry, Civil Supplies Ministry, Ministry of
Fertilizer and any agency which comes under
CivilSupplies, wheneverthese canwork, we
are doing our every efforts to help them.

SRIMATI GIRWA DEVI: Mr. Speaker,
Sir, the hon. Minister has assuredthat prior-
ity, will be given in the same way as in every
case ladies firstis said butthey are not given
anything. | agree with Bhavna Chikhliya ji...
You have repeated the same thing that the
priority will be given. | would like to know
specially as to what provisions you have
made under which only women ili be given
priority, and if no such provision has been
made and it any party knowingly gets it by
putting thumb impression or forged signa-
tures then whether there are any provisions
tocheckthis oridentifyit ? If such provisions
have been madethen how many caseshave
come to light?

SHRI BALRAM JAKHAR: Sir, | think
thatshe has not listenedto me carefully. Had
she listened carefully then the things would
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have beenclearto her. Since, we are prepar-
ing scheme under the eighth plan and in that
it is said for the first time to give priority only
tothe women. When this scheme is passed
then the priority will also be given and it will
be informed that in which areas it has been
given.

[English]

KUMARI FRIDA TOPNO: Mr. Speaker
Sir, may | know from the Minister of Agricul-
ture through you the number of women
cooperatives now functioning specifically in
the ruralare as of the country as wellas inthe
State of orissa separately and the provisions
made for financial assistance to co-opra-
tives exclusively for women during the year
1992-93 7

SHRI BALRAM JAKHAR: Sir, | need a
separate notice.

SHRIMATIBASAVA RAJESWARI: lam:
happy that we are going to assist activities of
women cooperatives at the district level. In
this context, | would request the hon. Minis-
ter to arrange for necessary training to be
given to these women before we undertake
such programime. It is necessary to have
training in administration, management,
catering, etc.

SHRI BALRAM JAKHAR: | agree.

MR. SPEAKER: The hon. Minister
agrees with your proposal.

PROF. SAVITHRlI LAKSHMANAN: |
amvery happy to hearthat women coopera-
tives are given priority, My questionis whether
women as individual entrepreneurs also will
get priority. Willyou please give instructions
to State Governments also in this regard so
that self-employment chances will increase
forwomen?

MR. SPEAKER: Ifitis in the Eighth Five
Year plan, the State Government will take
note of it. )

PROF. SAVITHRI LAKSHMANAN: Sir,
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| am not asking about women's coopera-
tives. | am asking about individual women
enterperneurs. Will individuals also get pri-
orityto work as agents, etc.? | am asking this
questionbecause.......

MR. SPEAKER: No please. This ques-
tion is about cooperatives.

'SHRIBALRAM JAKHAR: Sir, | sympa-
thise with the hon. Member’s suggestion .

May | now reply to the query raised by
hon. Member Kumari Frida Topno? In the
State of Orissa, we have seven cooperatives
andthe membership is about one thousand.

[Translation)

SHRIMAT!I SUMITRA MAHAJAN: Mr.
Speaker, Sir, Iwouldlike to ask fromthe hon.
Minister a question related to his Ministry
only. Every year the problem of fertilizers
comes up in the field of farming. The socie-
ties in the co-perative sector declare finan-
cial problem and these do not have sufficient
fertilizers. Every year the farmers face the
problem of fertilizers.They have to purchase
tertilizers at higher rates. | would like to ask
about the fertilizers as to whether financial
assistance will be providedto the mahila Co-
operative Sanstha, sothatthefertilizers may
be distributed by them at the subsidised
rates. | would like to know in this context as
to whether any such plan is under your
consideration since you have claimed that
there are all such schemes in the eighth five
year plan.

SHRIBALRAMJAKHAR:Whatcanldo
it you want to baptised the child before his
birth. The child will be baptised after his birth
only. (Interruptions)

SHRIMATI  SUMITRA MAHAJAN:
There are co-operative institutions. | had
asked that (Interruptions)

If such societies were there then would
any special scheme be made for those so-
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MR. SPEAKER: No. no.

ELECTRIC CREMATORIUMS

430. SHRIMATISAROJDUBY: Willthe
minister of URBAN DEVELOPMENT be
pleased to state:

(a) .The detalls of such cities where
electric crematoriums have been/are being
constructed with the assistance of the World
bank.

(b). Whether the Government propose
toissue guidelines to Statesforconstruction
of electric crematoriums so that use of wood
for cremation is prevented to avoid defores-
tation and save environment from pollution;
and

.~ (c). If so, the details there of?

[English]

THE MINISTER OF STATE IN THE
MINISTRY URBAN DEVELOPMENT (SHRI
M. ARUNACHALAM)

(a). No electric crematoris have been/
are being installed with the assistance of
World Bank.

(b). No, Sir.
(c). Does not arise.
[Translation)

SHRIMATI SAROJ DUBEY: Mr.
Speaker, Sir, he in his reply to my question
has stated that no electric crematoriams
have been installed with the assistance of
the World Bank. But so far as | know this
projectcomes under Ganga Action Plan and
is being accomplished with the assistance of
the World Bank. Anyway, | do notwantto get
involvedinthis controversy. However, lwould
like to know from the hon. Minister whether
the Government propose to make a policy to

‘provide at least one electric crematorium in

every district to check the excessive use of
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wood, protect the forests and environment
and to check water poliution created by half-
burnt dead bodies.? Will the Government
seek the assistance fromthe World Bank, or
from some other financial institution or will
“make provision for the purpose in its own
Budget?

[English)

SHRI M. ARUNACHALAM: Sir, as |
have said, no assistance has been obtained
from the World Bank for this purpose.

MR. SPEAKER: Do you need assis-*
tance for this purpose?

SHRI M. ARUNACHALAM: Under the
Ganga Action Plan, 33 electric crematori-
ums have been sanctioned by the Ministry of
Environment and Forests. Out of these 33
crematoriums, 27 have been installed and 6
are in the pipeline. We have no intention to
issue any guidelines to the State Govern-
ments in this regard.

[Translation]

SHRI BRISHIN PATEL: Who will inau-
gurate it? (Interruptions)

MR. SPEAKER: The one who passes
away first.

SHRIMATI SAROJ DUBEY: Mr.
Speaker Sir, as the hon. Minister has said
just now that 27 crematoriums have already
been installed and 6 are in the pipeline. |
would like to submit to the hon. Minister that
there has been a practice that grave yard is
installed at a lonely place, near a river or of
acanal where wateris easily available or at
aplace distant frominhabitation. | would like
toknow what is the critieria to select a place
for the purpose? Because in our Constitu-
ency Allahabad, electriccrematoriumis being
installed between a colony developed by
Allahabad Development Authority anda slum
Colony. Don’t you think that it would cause
pollution and lead to mental expolitation of
the local residents. (Interruptions)
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MR. SPEAKER: lt is the concern ot the
State Government.

[English]

The Central Government does not
construct these things....

(Interruptions)

SHRIMATISAROJ DUBEY: The matter
related to environment; therefore, the Cen-
tral Government also has the responsibility.
(Interruptions)

MR. SPEAKER: Look, the Central
Government is not involved in this work.lt
can provide only assistance to check pollu-
tioninthe Ganga. The work is accomplished
bythe State Government Corporations only.
(Interruptions).

SHRIMATI SAROJ DUBEY: | want to
know only this much as to how will these be
maintained (interruptions). Some improver-
ment should be brought about there in so
that no pollution is caused by them.

[English)

SHRI M. ARUNACHALAM: Sir, these
33 crematoriums have been established to
check the pollution in the river Ganga andto
conserve the wood, which was earlier used
for this purpose.

As far as this is concerned, it is a State
Subject. Regarding Delhi, | would like to
mention here that one Electric crematorium
is functioning and two are atthe construction
stages. Out of the two, one may start func-
tioning by the end ofthis year. (Interruptions)

[Translation)

SHRIMAT! SAROJ DUBEY:Mr.
Speaker, Sir, the Government talks of pollu-
tion control at international forums but what
measures are being taken to check this
pollution?

[Interruptions]
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SHRI TEJSINGHRAO BHONSLE: Mr
Speaker, Sir, it is true that this work is looked
after by the Corporations. But does the hon.
Minister propose to enact alawto protectthe
environment and check the continuous de-
forestation, by constructing electric crema-
toriums in metropolitan cities like Bombay
thus check the use of wood.

[English]

SHRIM. ARUNACHALAM: SIR, There
are drawbacks in Electric Crematoriums also,
It is very costly, Secondly, it takes a long
time for construction. Thridly,,, it depends
upon the electricity supply which is erraticin
most of the States.

MR. SPEAKER:Would youlike to make
a law compelling the State Governments to

cooperate?

. SHRIM. ARUNACHALAM: At present,
_we do not have any such idea.

[Translation)

SHRI UPERNDRA NATH VERMA:Mr.
Speaker, Sir, can the Government inform
whether any Minister, MLA, MP or a wealthy
man except Shri Ram Manohar Lohia has
ever been cremated in the electric cremato-
rium in Delhi.

MR. SPEAKER: Many persons have
been cremated.

[English]

SHRI M. ARUNACHALAM: Sir, | could
not follow what the question is.

[Translation)

SHRI UPENDRA NATH VERMA:Mr.
Speaker, Sir will the Government inform
whetherany MLA, M.P., Minister or a wealthy
man , with the only exception of Shri Ram
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Manohar Lohia, has ever been cremated in
the electric crematorium in Dethi?

[English)

SHRI M. ARUNACHALAM: Sir, as far
as I know, | had attended the funeral of the
Secretary of my previous Department. He
was cremated in the Electric Crematorium.
Apartfromthat, | have no otherknowledge of
such thing. If the hon. Member is particular
about this, | will collect the information and
give it to him.

. Production of Fruits
[Translation]

432. PROF. RASA SINGH RAWAT:
SHRIMATI GIRIJA DEVI:

Will the Minister of Agriculture be
pleased to state:

(a) whetherthe Government propose to
launch a new scheme to boost the produc-
tion of fruits in the country;

(b) if so, the details therof; and

(c) the amount earmarked for this pur-
pose during the Eighth Five year Plan?

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE ( SHRI
MULLAPALLY RAMACHANDRAN):(a). Fruit
production is taken up based on the agr-
climatic zones in which they are cultivated.
Existing schemes for intergrated develop-
ment of fruits in tropical and arid zones and
intemperate regions are being enhancedto
boost overall fruit production.

(b) and (c). The deta_ils of the schemes
andfunds earmarked forthe Vllith Five Year
Plan are as follows:
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Rs. in crores
1. Integrated development of tropical 335.00
and arid zone and temperate region
fruits including drip/sprinkler irrigation.
2.  Programmes of national Horticulture 200.00
Board
Total: 535.00
[Translation] increase the production of fruits andto make

PROF. RASA SINGH RAWAT: Mr.
Speaker, Sir, as has just been explainded,
fruit production is depend on the agro-cli-
matic zones in which they are cultivated and
that give an idea asto which fruits can be
cultivated where. In reply to this question it
has been state that there are schemes for
integrated development of fruits in tropical
and arid zones and in temperate regions. |
wouldlike to know asto what is the amount of
production of different fruits in different re-
gions and | also want to know asto what are
the future schemes to boost the fruit produc-
tion.

THE MINISTER OF AGRICULTURE (
SHRIBALRAM JAKHAR):Mr. Speaker, Sir,
there are many big schemes under consid-
erationto boostfruit production. | amserious
to implement them. With this motive there
has been a provision of rupees one thou-
sand crore in the Eighth Five Year Plan. In
the past, it was merely 32, 34 or 65 crore
rupees. Under one of such schemes there is
aplanto cultivate only those particularkinds
of fruits in arid are 4s that can be grown with
less availablity of water also. Thereby, there
will be a saving of water as there will also be
i-crease in the income of farmers. If it is
requived | wouwd send the detailbu ikorma-
tion as 10 which items are to be produced
where.

PROF.RASA SINGH RAWAT:My sec-
ond question is what are the steps being
taken bu the Ministry of Agriculture to make
the farmers aware of the new techniques to

them aware about the research being car-
ried out in the Agriculture Research Insti-
tutes on the basis of which it can be known
as to which fruits can be grown where andin
whatkinds of soils. | would like to know what
are the programmes and schemes to be
under teken by the Ministry Agriculture?

[English)

SHRI BALRAM JAKHAR: Integrated
Development of Tripical and Arid Zone Fruits:

(a). Nursery development, increasing
production/productivity/rejuvenation of old
orchards, elite progeny orchard scheme for
propagation and distribution of planting
material.

(b). Use of plastics in horuculture includ-
ing drip, mulching, polygreen houses and
sprinklerimrigation.

Integrated Development of Horticulture
in Temperate Region.

Otherruit development schemes being
implemented by National Horticulture Board.

Establishment of nutritiongardeninrural
areas.

Elimination of jhoom cultivation through
development of horticulture in Nagaland.

Expansion of area under pineapple
cultivation in Bastar district of Madhya
Pradesh..
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[Translation]

PROF. RASA SINGH RAWAT: Mr.
Speaker, Sir, he is giving details of the
schemes. |, however, askedtechniques being
adopted to educate the farmers as to which
particularfruits can be cultivated in whatkind
of soil?

SHRI BALRAMJAKHAR: Mr. Speaker,
Sir, region-wise what is the quality of soil
according to the climatic condition, what can
be cultivated there and now the production
can be increased, how the trees with lesser
fields can be replaced by some new plants
are the things that are included in that
schems. We have earmarked regions. Agri-
culture university is assigned to carry out all
the work according to the requirement of the
regions. Region wise units co-operate with
them. All the works are done like this.

SHRIMATIGIRIJA DEVI: Mr. Speaker,
Sir, it seems by the detail furnished by the
hon. Ministerthatif notthe orchards thenthis
house has started bearing ample fruits. As |
find the more is the use of fertiliser and
pesticides to boost the yield, the less is the
production of fruits. Trees ofthe old orchards
have been cut because of increase in main-
tenance cost and because of negligence.
Trees in the hill are as have also been cut
reducing the yield. Mr. Speaker, Sir, the hon.
Minister has stated that areas have been
earmarked on the basis of climate. There are
certain fruits that are cultivated in particular
areas depending upon climate. | would like
to cite an examples of two fruits that are
grown in Bihar.

MR. SPEAKER: Hon. Member, not like
that. It is not a time of delivering lecture, it is
the time for asking questions.

SHRIMATIGIRIJA DEVI: Mr. Speaker,
Sir, lichi,, bananaand makhanaare areaand
climate based fruits of Bihar. There will be
more similar places which are not in my
knowledge. Have these places been inden-
tified? Secondly, mountains are becoming
deforested in my state, | have long been
hearing that saplings of fruit trees are to be
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plantedonthem. What isthe scheme? What
is the scheme of aforesting the mountains in
order to get fruit-yield? Thirdly, farmers are
not directly benefitted by the fruit-yield. |
would like to know asto what systemis being
adopted to ensure direct benefit of fruit pro-
duction to farmers and to encourage them.

SHRIBALRAM JAKHAR: Sir, we must
know as to which fruits can be grown where
and where can they be sold after production
and whether farmers will get the benefiti out
of it or not? Schemes are being made for
that. Efforts are being made to boost the
production of fruits like lichi,, banana, pine-
apples, mango and grapes. We did not have
the requisite infrastructure till now. | had
stated it in the house even earlier also and |
am repeating it today that a scheme for that
has been made. An agreement has been
reached, it has been approved by the Minis-
try of Finance and a scheme of 663 crore
rupees is being launched. Things like pack-
aging, grading, forwarding, marketing, proc-
essing, and provision of transport and cold
storage and how to place new plants etc. will
be dealt in it in detail. How to protect them.

|English)

Propagation of improved developed
techniques, including application of fertiliz-
ers, micro-nutrients and pesticideds. im-
provement of irrigation facilities including

dripping.
[Translatior]

..... (interruptions) Provision of more
money has been done as more money is
being invested. When production increases
income will equally increase. It will be a
problem for farmers if there is only produc-
tion anc no sale. A special arrangement has
to be made for you..(Interruptions)

SHRI AYUB KHAN: Mr. Speaker, Sir,
sixty per cent of the total 3.40 square K.Ms.
land of Rajasthan is desert. Hon Minister is
also connected with Rajasthan. There is less
rainand ittle crop there. Butthere are certain
areas where the land Is suitable for a good
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yield of fruits. | would like to know as to what
arrangements have been made there to
encourage fruit production.

SHRI BALRAM JAKHAR: Sir, | would
like to assure him that the Government is
trying to make arrangement for ensuring
goodyield of fruts inthe arid areas of Rajast-
han. For example, efforts are being made to
cultivate grapes in place of plums. That way
more production will be ensured by this new
technique of cultivation in arid land. For it
special attention will be paid in the plan that
is Under consideration.

SHRI KRISHAN DUTT
SULTANPURI:Mr. Speaker, Sir, Iwould like
to congratulate for the increase in the pro-
duction of fruits. Production of apple is
maximum in Himachal Pradesh. The hon.
Minister has not referred to that though he
has given the names of fruits. Is that being
declared the national fruit and will that be
permittedtobe includedin the Board and will
there be a provision to provide support
price?The economy of Himachalis based on
that. There are, however, other fruits also.
will the Government consider to provide a
support price for it.

SHRI BALRAM JAKHAR:Mr. Speaker,
Sir, apple is a very good fruit. The Govern-
ment wants to bring a drastic change in the
forming of apples and for that season an
agreementoftissue culture has beenreached
with Bulgaria. Nowthe old less yielding plants
can be replaced by new good
plants...(Interruptions)

A four times increase in yield can be
achieved. He asked about the subsidy and
support price. For that a 371 million project
has been made by the world Bank. The only
thing is that they are not ready to provide the
fundforgood plants. if fruits are cultivated by
different means, then there will be no en-
couragement for producing good fruits. The
Govermnment would like to ensure good fruits
by applying good techniques.

SHRI MOHAMMAD ALl ASHRAF
FATMI: | would like to know from the hon.
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Minister that new techiques are now being
adopted in other countries. Through green
house farming, we can grow creaping plants
of fruits by using good quality of seeds less
water and fertiliser. Now more fruits can be
grown in less land. For example, when there
was initially one maund yield of fruits now
there can be seven maund ylelds by this
techniques. More over, if fruits are grown
with hydro ponic system and green house
system there can be twenty times more
yield. Has the Government conducted a
research for hydro ponic system to be ap-
plied on creaping plants like grapes for the
farmers of Rajasthan and Madhya Pradesh
where there is a paucity of farmers land?

SHRI BALRAM JAKHAR: | went to
Lahaul-spitiand have startedfromthere and
there for the first time there has been a use
of polythine under green house farming.
What is required is technique money. The
Govemment will launch acomb  paign for
that.

MR. SPEAKER: Question hour is over.

12.01 hrs.
WRITTEN ANSWERS TO QUESTIONS
[Translation)
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